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SHR1 CHARANJIT CHANANA:
After January when this instrument
starts operating in the factory, then
-there will be no pollution at all
When 95 per cent of the pollution is
eliminated then the question of this
thing going and damaging the crop
will not arise at all.
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T
Estimated Rise in Educated unemploy-
ed by 1983
r+'

*330. SHRI RAM VILAS PASWAN:
SHRI S. B. SIDNAL:

Will the Minister of PLANNING be
pleased to state:

(a) the estimated rise in the figure
‘of educated unemployed by 1983; and

~(b) the steps contemplated by Go-

vernment to provide employment op-
portunities during the Sixth Plan pe-
riod to tackle the unemployment prob-
fem in the country?
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" THE MINISTER OF PLANNING

- AND LABOUR (SHR] NARAYAN

DATT TIWARI): (a) The draft plan
1978-83 prepared by the Planning Com-
mission estimated that the number of
educated unemployed would rise by
6.89 lakhs between 1978—83. However,
these estimates are under revision.

(b) One of the objectives of the draft
Sixth Plan (1980—85) is to achieve a
progressive reduction in the incidence
of poverty and unemployment. The
new Plan is still under formulation.
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SHRI S, B. SIDNAL: 1 would like to
fnow whether for solving the problem
of unemiployment in the coming years,
the Government hag made a plan other

than this regular employment plan
through imparting technical education
or something like that.

MR. SPEAKER: He has already re-
plied to that part.
el NI
SHRI MADHAVRAO SCINDIA:
Some time ago the then Prime Minis-
ter, Shri Morarji Desai, had made a
public statement to the effect that he
had a magic formula by which within
10 years he would wipe out all unem-
‘ployment in this country. Mr. Ram
Vilas Paswan was also a member of
the Ruling Party at that time. I would
like to know whether the hon. Mini-
ster, Mr. Tiwari, ig in a position to
tell us whether there was any basis to
thiy  pronouncement made by
Shri Morarji Desaj at that iime or
whether it is not a fact that this too
-+wag another pronouncement merely
for public consumption, but that there
is no Work done on this, nor was there
a plan so to speak to clear this back-
‘log of ynemployment in 10 years and
“jt was merely another pallative for
public consumption.

. MR, SPEAKER: Do you want to
“teply of that question?

| SHRI NARAYAN DATT TIWARL:
ft is difficult for me to answer any
gueéstion on - behalf of Mr. Morarji
‘Desaj, but there was mnothing so
gpecific in the earlier Plan draft by
‘which we can gay that it could era-
dicate unempoyment within a period
‘6t tén years. There is no guch com-
 prehensive plan‘that ‘we'have found.

Orill Atiswers " 'DECEMYER 10, 1900+ Orat Hriower

.~ DR. ' SUBRAMANIAM ‘SWAMY:
Both the Chairman and the Deputy
Chairman of ‘the Planning Commis-
sion are here. Is jt not a fact that
during the Janata rule there wag a
specific programme for removing un-
employment| such as food-for-work,
a crash programme for the educated
‘unemployed, district jndustrial cen-
tres and a whole host of such pro-
grammes including Antyodaya? 1Is
it a fact that thi; Government has
decided either to scale down the
allocations for such . programmes or
scrap them altogether? I would like
to know the present state of these
programmes. which were earlier
followed.

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI): I may
inform the hon, Member that the
food-for-work  programme WwWag de-
cided upon in 1976.

DR. SUBRAMANIAM SWAMY:
What about the wother programmes?
The Prime Minister cannot get up
like this.

SHRIMATT INDIRA GANDHI: He
was not in the Government then.

DR, SUBRAMANIAM SWAMY:
During the Janata rule, 4 million
tonnes of foodgraing were allocated
for the food-for-work programme, You
have decided to cut it gown to 1 1/2
million tonnes. Is jt not a fact?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFATRS (SHRI MALLIL
KARJUN): The buffer stock was
eaten up by the Janata Government.
(Intefruptions).
 SHRI NARAYAN DATT TIWARL:
The hon, Member is very well awire
that the food-for-work programme
has now been expanded on a vast
scale and is called the . Natjonal
Rura]l Unemployment Programme. It
is proposed that in each of the 5000
blocks of the country, ‘dbout ‘1,000
‘unemployed Wwill be sgiven -work
mfn thii year it has been -extended

;and a-Cash . gomponent .has been
added in the Budget préposals put
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ﬁomrd in thxs House, Apart from
that, the tribal and Scheduled Castes
component programmes are now going
%o ‘cover the whole country. I think
slmost all of the programmeg which
the hon. Member mentioned are
being strengthened and remodelled.

DR. SUBRAMANIAM SWAMY:
T asked whether it is a fact that the
ullocation of 4 mxlhon ‘tonnés matle
uuii'er ‘the Janata rule for the food-
‘for-work programme hag been redue-
ed to 1 1/2 million tonnes, the dis-
trict industrial centres -have been
‘scrdpped, and the allocation for a
‘crash programme for the educated
tnemployed has been removed I do
not want a speech.

‘SHRI NARAYAN DATT TIWARI:
Nothing is being scrapped, all the
schemeg are being strengthened,
whatever schemeg were reasonable

and practicable are being streng-
thened.

DR. SUBRAMANIAM SWAMY:
He cannot gay “reasonable”. What
is meant by reasonable?

MR. SPEAKER: You table a spe-
cific question, I will gdmit it,

DR, SUBRAMANIAM SWAMY:
That is not the issue. The issue is
‘whether 4 million tonneg has been
‘reduced to 1-1/2 million tonnes under
this rule, yes or no.

‘8HRI NARAYAN DATT TIWARTI:
‘Four ‘million tonnes was for three
years 'Now it js 1.8 million tonnes
-for one year,

Ne‘w Islander Alreraft for’ Coaatal
Patrol

) *381. SHRI K. P StNGH DEO:
| ‘win the Minister of m:mcx be
pleﬂ!@ﬂ to state:

)

(a) whether it 8 g Tact that the
Coast Guard and Navy have asked
for the purchase of nine Islander ajr-.
craft for coastal patrol;

(b) whether Government would
ensure that without in any-way
jeopardising the security of the coastg
of the country, the choice of the
plane js such as may not make de-
pendence on imported fuel a must; and

(c) if so, by what time a decision
in this regarq will be taken?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE
(SHRI SHIVRAJ V. PATIL): (a)
to (¢). Proposals for the acquisition
of aircraft for the Coast Guard
Organisation are under considera-
tion of the Government, The Go-
vernment wil] take all aspects into
consideration before coming to a
final decision,

SHRI K. P. SINGH DEO: In
view of the fact that the Coast
Guards wag get up by an Act of
Parliament. .

DR. SUBRAMANIAM SWAMY:
Under the Janata rule. :

SHRI K. P. SINGH DEO: You
can have that satisfaction...of ensur-
ing safety of navigation in our
waters, protection of our off-shore
mstallations, and fishing interests,
salvage anq pollution control mea-
sures, enforcement of national laws
In our ‘maritime gone including
assistance to customs -euthorities in
anti-smuggling operationg and also
for substantial jncrease in a number
of activities in our maritime .- zone,
and in view of the development of
stretegic environments in the Indian
Ocean, the ‘Arabian’Sea ‘and the Bay
of Bengal I would like to know if
the Government or the Coast Guards
organisation - appointed any technioal
evaluation committee to look ‘into
the most cost-eﬂ’ective ‘aireraft for
maritime  surveillance, wd -if so,
what were the ‘tybes ‘of  alrcraft
which wére evalugted. “What wiete





